
IN THE CENTRAL ADMINISTRATIVE TRIaUNAL : HYDSABAD BENCH 

AT HYDERABAD - 
O.A. No, 42/91. 
	 Ot. of Decision : 8-8-1994. 

Mr. P. Saibaba 
	 Applicant. 

Vs 

1, The Assistant Works Manager, 
Wagon Workshop, SC Rly, 
Cuntupalli, 

The Assistant Works Manager,(I), 
Office of the Chief Workshop Manager, 
SC Rly, Lallaguda. 

The Production Manager, 
0/a the Chief Workshop Plana;, 
SC Rly, LaiLaguda. 

The Dy. Chief Mechanical Engineer, 
D/o the Chief Workshop Manager, 
SC Rly, Lal].aguda. 

The General Manager, 
SC Rly, Rail Nilayam, 
Secunderabad. 	 .. Respondents. 

Counsel for the Applicant 	: Mr. G.V. Subba Rao 

Coun1 for the Respondents : Mr. N.V.Ramane,Addl.CGSC. 

C OR AM 

THE HON'BLE SHRI JUSTICE V.NEELADRI RAO 	VICE CHAIRMAN 

THE HUN'BLE SI-fRI R.RANGARAJAN 	MEMBER (ADNIN.) 

.92 



0. A. NO • 4 2/91, 

JUDGMENT 	 Dt: 8,8.1994 

(As PER HON'BLE SHRI J)STICE V.NEELADRI RAO, VICE CHAIRMAN) 

Heard Shri. C.V.Subba Rao, learried counsel for 

the applicant and Shri N.V,Ramana, leared standing 

counsel for the respondents. 

While the applicant was working as Fitter in 

the pay scale of Rs.260-400 (Class_Ill)) a charge meo 

dated 12.7, 1984 in Memo No,GRg.227/25743/1G/vig./1$ 

issued to the applicant by the Asstt. Works Manager (I), 

Guntupally. During the disciplinary incpiiry, the 

applicant was transferred from Guntupally JOrshp  to 

Lallaguda. Workshop. The Assistant Works Manager, 

Lallaguda Workshop passed the order dated 24819871 

removing the applicant from service. The applicant 

preferred an appeal agairist.the said. rder to the 

Production Engineer, Lallaguda and the latter passed 

the order dated 12.10.1987 modifying the removal order 

to that of reduction to the next lower, grade of semi- 

skilled on a pay of Rs.800/r  in the pay. scale of 

Rs.800-1150 for a p&iod of three years1 with cumulative 

effect. It was again modified by the order dated 

15.10.1987 as reduction to minimum pay of .950/ in - 
pay scale of Rs.950-1500 for a period df five yearswith 

cumulative effect. The same is assailed in this O. 

One of the contention raised 0for the applicant 

is that the Assistant Works Manager is not competent to 

pass the order of removal as he is the authority lower 

V 
contcl,.,, 



.. 3 .. 

than the appointing authority. It is evident from the 

Part-H of Establishment Matters published ;1 hy the South 

Central Railway that junipz scale officerj!was appointing 

authority in regard to Class_IV and C1ass.III and Artisan 

staff in the grades rising upto Rs.560/-. The Assistant 

Works Manager is not the appointing authority for those 

in Group 'C' (Class-Ill). Thus, there is force in the 

contention for the applicant that the Assistant Works 

Manager, Lallaguda was not corretent to pss the order 

removing the applicant from service by wa 
11  j of punishment. 

In view of the same, the order dated 24.81987 as modified 

by the appellate authority by the order5dated 12.10.1987J3 

is liable to be set-aside. For the above reasons, there 

is no need to consider for disposal of this OA  in regard 

to the other contentions raised for the applicant. 

It has to be made clear that t}fiis order does not 

&ep.r4ve he competent authority to dispose of the matter 

on the baSis of the Inquiry Record and tie Inquiry Peport 

after communicating a copy of the Inquiry Report to the 

applicant and after considering his submkssionq  if any, 

in regard to the same. 

In the result, the OA is ordeted as under!- 

The order dated 24.8.1987 of R-2 as modified by 

R-3 by his order dated 12.10.1987 read t'iith the order 

11 dated 4 15.10.1987 is set-aside and it is open to the 

contd.... 



competent authority to proceed on the basis of the Inquiry 

Record and the Inquiry Report after conmunicating a copy 

of the In uiry Report to the applicant and after hearing 

his suhnission, if any, in regard to the same. No costs."\ 

	

(it. RANGARAJAN) 	 (V - NEELADRI 1W)) 
lVj 	 MEMBER (ADMN.) 	 VICE CHAIRMAN 

DATED; 8th August, 1994. 
Open court dictation. 

"I 
1puty Registrar(J)CC 

vsn 
To 

The Assistant Works Manager, 
Wagon Workshop, S.C.Rly, Gutupalli. 

The Assistant Works Manager(I), 
0/0 the Chief Workshop Manager, S.C.Rly, 
Lallaguda. 

The Production Manager, 
0/0 the Chief Workshop Manager, S.C.Rly, 
Lallaguda. 

The Dy.Chief Mechanical Engineer, 
0/c the Chief Workshop Manager, 
S.C.Rly, Lallaguda. 

S. The General Manager, S.C.Rly, Railnilayem, Sècunderabad. 

One copy to Mr.G.V.Subba Rao, Advocate, CATJ'Iyd. 

One copy to Mr.N.V.Ramana, SC for Rlys, cAT.Hyd. 

One copy to Library, CAT.1-Tyd. 	 11 
One spare copy. 
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TYPED SY 	 CHECKED BY 

COMPAREIJ JY 	APPROVED BY 

IN THE CPJTRAL ADMINIS TRkTIVE TRIBUNAL 

HYDEHABAD BEJCH AT HYDERABD 

ThE HON' ELK KR .JUSTICE V .NEELADPJ RAG 
VICE-CHAIppJJ 

AND 

THE HOJ' iSLE t4R,R.RANG,7% jfK 	M(ADLCN ) 

DATED; - - 

QRDEWJWMENT 

in 

O.A.Io. 

(T.A; To. 	 (w.p.No 

Admj,t-(ted and Interim directions 
s sue dL. 

Allowed 

Disposej of with directions. 

Dimissev 

Dismissed I as withdrawn 

Dismissed for Efault. 

Ordered/Rejected' 

No order as to costs. 
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